
IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

ORIGINAL APPLICATION NO. 151/2023 (SZ) 
[EARLIER OA 307/2022(PB) 

 
IN THE MATTER OF:  

In Re : News item published in 
The Hindu dated 26.04.2022 
titled “Flow of industrial 
effluents into Phalguni results 
in fish kill” 

 

… … Applicant 
   

VERSUS 
   
State of Karnataka and Ors  … … Respondents 

 
Previous D.o.H: 19.03.2025 Next D.o.H: 08.04.2025 
 

I N D E X 
S. 
NO. 

PARTICULARS PAGES 

1.  Status Report dt 07.04.2025 filed on behalf of 
respondent no. 6 KSPCB 

1 – 3 

2.  ANNEXURE: R6-A 
NGT Order dt 19.3.2025 

4 – 7 

3.  ANNEXURE: R6-B (Colly) 
Demand Notices dated 27.03.2025 to 6 
companies 

8 – 20 

 
 
 
 

MUKESH KUMAR 
Advocate for R6 KSPCB 

Lex Regula LLP 
Email: LexRegula@gmail.com 
Mobile: +91-9211059000 

Place: New Delhi 
eFiled on: 07.04.2025 
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